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The Lok Sabha met at Eleven of the 
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fM tt. S p e a k e r  *‘n the C h a ir ]

"WELCOME TO KUW AIT PAR LIA ­
MENTARY DELEGATION

MR. SPEAKER: Honourable Mem­
bers, at the outset, I have to make 
an announcement.

On my own behalf and on behalf of 
the hon. Members of the House, I have 
great pleasure m welcoming His Ex­
cellency Mr. Khalid Saleh Al- 
Ghunaim, MP., Speaker of the Kuwait 
National Assembly. Mrs. Al-Ghunaim 
and the hon. Members of the Kuwait 
Parliamentary Delegation who are on 
a visit to India as our honoured 
guests The other Members of the 
delegation are:

1. Mr. Ibrahim Ali Khuraibitt.
MP.,

2. Mr. Rashid Abdullah Al-
Farhan, MP.,

3 Mr. Salim Khalid Al-Narzook,
MP.,

4. Mr. Abbas Habib Munawar,
MP.,

5 Mr. Abdullah Fahad A li Laffl.
MP..

6 Mr. Mohammed Wasmy A1
Sideran, MP., and

7. Mr. Farid Eabbal.
8. Mr. Thuniah Humoud Al-

Radaan, and
9. Mr. Feisel Mohammed Khurai­

bitt.
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The delegation arrived this morn­
ing and will be in India till the lltb  
February. They are now seated in the 
Special Box. We wish them a happy 
and fruitful stay in our country. 
Through them we convey our greet­
ings and best wishes to the Parlia­
ment, Government and people of 
Kuwait.

11.01 brs.

PAPERS LAID ON THE TABLE

N o t if ic a t io n s  u n d e r  E s s e n t ia l  C o m ­
m o d it ie s  A c t , 1955

THE MINISTER OF STATE IN  THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI SHAHNAWAZ 
KHAN): I beg to lav on the Table—

(1) A  copy each of the following 
Notifications (Hindi and 
English versions ■> under sub­
section (6) of section 3 of the 
Essential Commodities Act. 
1955: —

(i) The Vegetable Oil Products 
Conti ol (Amendment)
Order, 1975, published in 
Notification No. G.S R. 
309(E) in Gazette of India 
dated the 30th May, 1975.

(ii) The Vegetable Oil Products 
(Standards of Quality) 
Order, 1975, published in 
Notification No. G.S.R. 
310(E) in Gazette of India 
dated the 30th May, 1975.

(2) A statement (Hindi and Eng­
lish versions) showing reasons 
for delay in laying the above 
Notifications {Placed in Lib­
rary. See No. LT-1QS29/76.]


